
RBI/2008-09/314 
DBOD.Dir.(Exp).BC.No.95/04.02.01/2008-09 

December 8, 2008 
 
All Scheduled Commercial Banks 
(excluding RRBs) 
 
 
Dear Sir, 
 
 

Rupee Export Credit Interest Rates – Interest on overdue export bills 
 
 
Please refer to para 4.2.5 of our Master Circular DBOD. No. Dir.(Exp.)BC.No.09/ 

04.02.02/2008-09 dated July 1, 2008 on the captioned subject.  In respect of overdue 

bills, banks have been permitted to charge the rates fixed for Export Credit Not 

Otherwise Specified (ECNOS) for the period beyond the due date. 

 
In view of the difficulties faced by exporters on account of the weakening of external 

demand, it has now been decided that the prescribed interest rate as applicable to post-

shipment rupee export credit (not exceeding BPLR minus 2.5 percentage points) may 

also be extended to overdue bills up to 180 days from the date of advance till further 

notice. 

 
Yours faithfully, 

 
 
 

(P.Vijaya Bhaskar) 
Chief General Manager 

 


